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FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation & of the Insalvency and Bankruptey Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

N OF THE CREDITORS OF

WELFARE INFRASTRUCTURE PRIVATE LIMITED
RELEVANT PARTICULARS

-|Name of Corporate Deblor Welfare Infrastructure Private Limited

ra

Date of incorporation of Corporats Debor | 08.12.2011

Autherity uncer which Corparate Deber |5 isirar of Companies - Jaipur
imﬁ"mrmym g s

, [Corporate ldendiy Mo, | Limited Liabiity | UTD10RJZ01PTCO3T284
Idanification Mo. of Corporata Dabbor

= =

. |Addregs of the registensd ofice snd Regd. Office: 24, Katawa Nagar, Gujar ki Thadi Naw
principal office (if any] of Corparale Dablor | Sanganer Road Sodala Jaipur- 302012 Rajasthan

[ per MCA records)

A-23C, Phese-1, RICO Indusirial Area, Behror,
Abvwar Riajasthar- 301701 [As Par NCLT Grdar)

. |Insahwency commencement dale in 04072023 (Copy of crder recefved on 0507, 2023
respect of Corporate Deblor through websie of NCLT)

1. |EsSmaled date of closura of insolvency | 31.12.2023 (180 dey fom the Insahvancy
regolon process mnmntm:{n 04,07 2023)

8. |Mame end Registrafion number of the Garima Digghwal
irsclvency profassional acting es Interim | Reg. Ne.:[BEINPAO0NP-P-020182020-2021113158
Resolufion Professional AFA valid uplo: 260052024

4. | Address & amail of fha interim resolution | 91, Maji Colory, Mahiya Magar, Jaipur, Rajasthan-
professional, s regstersd with the board | 302017 E-mail: garima286@gmail_com

10| Address and e-mail to ba wsed for 81, Maji Colory, Malviya Mager, Jaipur,
ndenca with the knfarim R aathan-302017
Resolution Professional E-maill: cirp.welfareinfrastructure@gmail.com
11.{ Lt date for submisaion of claims 19.07.2023 | 14#h day from fha date of recabving order by
IRFia. 05.07.2023)

12| Classas of credilors, T any, under dausa (b) |Nof Applicabls
of sub-section (iA) of section 21 asceriained
by thay Invlrim Resobation Prafussional

13.| Names of Insorvency professionals ientfled | Mot Appicabls
to 2t es authorisad repraseniative of cradion.
inaclass {three rames foreach class)

14 (a) Relevant forms and ) {a) Wb ink: betps fwawibbi govinfomeidownloacs
} Details of sutherized representatives | (b) Mot Applicabla
afe avaikable al

Molice & hereby given thal the Hon'ble Nalonal Company Law Tribunal has ondesed he commencemenl
of a corporateinsovency resalufion process of Welfare Infrastructure Private Limited on Gdth July 2023,
Thea cracitors of Walfare Infrastructure Private Limited, are heraby called upon bo submit teir claims
wiith proaf on or bafors 18.07.2023 to the interim resclufion professional at e addreas mantionsd against
eniry Mo 10
The finarcial creditors shall submit their caims with proof by electranic means only. All ofher creditons may
gutmitthe clakng with proof I persan, by pestor by electronlc means.
Submission of false or mishsading proofs of claim shall sttract penalties.

Mre. Garima Diggiwal
Interim Resolution Prafessional for Welfars Infrastructuns Privats Limited
Dafle = July 06, 2023 Regn. No.: IBEIIPA-001IP-P0201 BR2020-201 13158

Placs: Jaipur Authorisation of Assignment (AFA): AA1113158/02/250524/105769
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